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is likely to be 32.9 billion Yen for thrce
fertilizer plants and would be spread over
a period of three years, ie., 1973-74,
1974-75 and 1975-76. The loan would be
repayable in 25 years including a grace
period of 7 years with an interest rate of
4 per cent. The Japanese assistance will
be within the framework of the Aid
India Consortium.

France has offered a special credit of
300 million French Francs and the terms
thereof are under discussion with the
French authorities.

As regards Italy, proposals have been
received from certain Italian firms indicat-
ing the availability of assistance to our
programme, but a final view has not been
taken in regard to them.

Oi Drilling by O. & N.G.C. at Alpha in
Persian Gulf

5194. SHRI M. SUDARSANAM: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether O&NGC has succeeded in
drilling oil at Alpha in the Persian Gulf;
and

(b) if so, the total expenditure in-
curred by O&NGC on this project so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS  (SHRI SHAHNAWAZ
KHAN) : (a) In the course of the ex-
ploration work being conducted in the
Persian Gulf under a Joint Structural
Agreement between the National Iranian
Oil Company, the Phillips Petroleum Com-
pany of USA, the AGI of Italy and the
Hydrocarbons India Private Ltd. (HIPL)
(a wholly-owned subsidiary of ONGC),
oil has been met with in each of the two
exploration wells drilled on the ‘Alpha’
structure so far. However, the techino-
economic feasibility of oil production from
‘Alpha’ structure area is under examination.

(b) HIPL has incurred an expenditure
of US §$ 2.6 million, cquivalent to
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Rs. 1.89 crores, on the exploration work
in the ‘Alpha’ Structure area, upto the end
of August, 1973,
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Cases filed under section 92 C.P.C. in the
Courts of D. C.,, Delhi/A.D.M., South
Delhi in August, 1970

5196. SHRI AMBESH : Will the Minis-
ter of LAW, JUSTICE AND COMPANY
AFFAIRS be pleased to state :

(a) the number of cases iled under
Section 92 C.P.C. in the Court of D.C,
Delhi/A.D.M. South, New Delhi in the
month of August, 1970;

(b) the number of cases out of them
so far decided; and
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(c) the reasons for the delay in decid-
ing these cases ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI NITIRAJ
SINGH CHAUDHARY) : (a) to (c).
The information is being collected and will
be laid on the Table of the House.
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